
 
 

Website: www.nclat.nic.in 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

Chennai Bench 

6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005. 
 

Dated: 27th March 2025 

N O T I C E 
 

         Please take notice that the following matters listed in Chennai Bench on 27.03.2025 will 
not be taken up. The next date of hearing will be notified later.  

 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for  

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 164/2025 

For Stay 

IA No. 449/2025 

Pankaj Srivastava  

IRP of Think & Learn 

Pvt. Ltd.  

Vs 

Aditya Birla Finance 

Ltd. 

 

Mr. Bibhas Kittur 

(Vakalat not filed) 
Mr. Abhishek 

Jenasenan 

For Caveator 

2.  Comp App (AT) (CH) 

(Ins) No. 166/2025 

For Stay 
IA No. 452/2025 

Pankaj Srivastava  

IRP of Think and Learn 

Pvt. Ltd. 
Vs 

GLAS Trust Company 

LLC & Anr. 

 

Mr. Bibhas Kittur 

(Vakalat not filed) 
Mr. Thriyambak J 

Kannan 

For Caveator 

3.  Comp App (AT) (CH) 

(Ins) No. 50/2025  

For Stay  

IA No. 186/2025  

To dispense with  

IA No. 187/2025  

 

Aakash Educational 

Services Ltd.  

Vs  

GLAS Trust Company 

LLC & 2 Ors. 

Mr. Vishnu Mohan Mr. Thriyambak J 

Kannan  

For Caveator 

4.  Comp App (AT) (CH) 

(Ins) No. 139/2025  

For Exemption  

IA No. 374 & 375/2025  

For Interim Relief  

IA No. 376/2025 

GLAS Trust Company 

LLC  

Vs  

Shailendra Ajmera,  

RP of Think & Learn 

Pvt. Ltd. & 3 Ors. 

 

Mr. Thriyambak J 

Kannan 
Ms. Lakshana Viravalli- 

R1 

5.  Comp App (AT) (CH) 

(Ins) No. 56/2022 
Joint Lender Forum  

Vs  

S. Siva Sundar & 3 
Ors. 

 

Mr.S Sathiyanarayana Mr.S Kumaran-R2 R3 

Mr. V Venkata 

Sivakumar- R4 

6.  Comp App (AT) (CH) 

(Ins) No. 352/2023 
V Venkata Sivakumar, 

Liquidator of Rathna 

Stores Pvt. Ltd.  

Vs  

UCO Bank Ltd 

 

Mr. V Venkata 

Sivakumar  

Party-in-person 

Mr. Surya Teja SS Nalla 
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7.  Comp App (AT) (CH) 
(Ins) No. 120/2025  

For Exemption  

IA No. 329/2025  

For Stay  

IA No. 330/2025  

For Additional docs.  

IA No. 381 & 406/2025  

To implead  

IA No. 405/2025 

 

Byju Raveendran 
Suspended Director 

and Promoter of Think 

and Learn Pvt. Ltd.  

Vs  

Aditya Birla Finance 

Ltd. & 3 Ors. 

Mr. V Shyamohan Ms. Pooja Mahajan- R2  

8.  Comp App (AT) (CH) 
(Ins) No. 202/2024  

For Stay  

IA No. 551/2024 

L Madhusudhan Rao 
Vs  

State Bank of India 

Stressed Assets 

Management Branch  

WITH 

Mr.Sriram 
Venkatavaradan 

Mr. Pranava Charan 

9.  Comp App (AT) (CH) 

(Ins) No. 203/2024  

For Stay  

IA No. 553/2024 

L Ramalakshmamma 

Vs  

State Bank of India 

Stressed Assets 

Management Branch 

 

Mr.Sriram 

Venkatavaradan 
Mr. Pranava Charan 

 

Copy to:                                  By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

 

http://www.nclat.nic.in/

